
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH, MUMBAI

CORAM

C.P. No. 82sl(MAH)/20 l7

SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

AT'|ENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05.02.2018

NAME OFTHE PARTIES: Cetcon Yarn Dvers Pvt. Ltd.

V".

ROC, Pune

SECTION OF THE COMPANIES ACT: 252 of the Companies Act, 2013

ORDER

CP No.825/2SZNCLT/MB/MArU2017

I

V. NALLASENAPATHY
Member (Technical)

..Sd/-

B.S.V. PRAKASH KTJMAR
Member 0udicial)

sd/-

None present. List this matter on 19.2.2018.


